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Order Dated 17.01 .2tJO 

: 	flhk 	\ 	pttra, }1Vliember(A,) 

a 	ud iou tc ppit appears anu 

.nuts that 	representations of the applicant dated 22.04.06, 

i3O, )4.11.06 and 23.04.07 submitted to Respondent No.2 & 3 

are pcnumg. In view of the fact that the applicant is waiting for 

promotion and there are posts available and he is senior enough for 

consideration for promotional post of O.S. Grade.I1 in the 

Engineering Department after restructnof cade w.e..f. 01.11.03u 	 ,  

.44js representation needs to be considered quickly and promotion be 

given. Mr. Jena submits that there is a need forhe matter for 

consideration for promotion 

2. 	Mr,S.K. Ojha, Ld. Standrng Counsel for the Railways 

appears and submits that he has received the copy of the O.A. He is 

of the view that the case is premature at this stage1  & cause for 

grievances has not yet lin arisen,iiie consideration of the eligible 
I 	 - 

o the pci ucricy ol Inc representations the 

''-'-o2 &3 are directed todispose of and decide the 

representatiory within a period of 03 months from the date of receipt of 

order. Copy of this order be given to Ld. Counsels for both 

i-L1J 


